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THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Please. Order
please.

Do not talk like that.

SHR1 DWIJENDRALAL SEN

GUPTA :

“There is, however, a possibility of an
upward revision of the Plan outlay of
the State, following cn 2p raisal by the
Planning Commission of the Finance
Commission’s recommendation for pro-
viding  additional funds to finance
the State Plans, If such an increasc
comes about and we are able to take
up new roads in the Fourth Five Year
Plan this 7 mile link will alsc be consider-
ed for provincialisation and improve-
ment.

Let me assure you that the State
Government is aware of the general
deficiency in the road communication of
the State and is doing its best to improve
the roads within the available resources.”

He says nothing.
THE VICE-CHAIRMAN

ALI KHAN)
you will finish

(AKBAR
; You have piromised that
soon.

SHRI DWIJENDRALAL SEN GUPTA:
I am very carefull. But due to disburbances
here, I could not say. So far I have stated
the position es to Road Communication
only. On the 1gth November 1969 it
appeared in Mukti alocal paper of Puru-
lia, about famine in Patamda, Chandil
and Ichagarh, the same three Police
Stations, which were transferred from
Bengal to Bihar as a matter of gift. There
was drought, there was no employment.
There was no relief. There is famine con-
dition. Shri Mahato and mysell also wrote
two letters on theSe matters, one to Mr.
Raghuramatah, the Road Minister, and
another letter to Mr. Jagjivan Ram, the
Food Minister. We have not got any
reply from them. This situation is there
all the more because there is no popular
Government in Bihar. Under the circums-
tances, I submit before this House that
there should be a popular Government
without any further delay. It appears that
now there is no chance of Mr. Harihar
Singh forming the Government after defec-
ting as appeared in the Press. Who has
defected, I do not know. Now the only
alteraative is to form the Government with
Mr. Ramanand Tiwari or Mr. Karpuri
Takur as the leader. Why that process
has not started, is difficult to guess.
That is the need of the situation and I
repeat that should be done immediately.

[ RAJYA SABHA ]

by a Lok Sabka Member 5779

THR VICE-CHAIRMAN
AKABAR ALI KHAN) :
shwar Prasad Sinha.

(SHRI
Mr. Awadhe-
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SHRI RAJNARAIN : He is a stranger,
he is hable to Re. 500 fine as punishment.

SHRIMATI YASHODA REDDY
He is liahle to fine.
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SARDAR NARINDAR SINGH BRAR
(Punjab) : Sir, I also feel about it.

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) He wants to
move it. He or she may move it according
to the procedure. I am now going to the
business.

SHRI RAJNARAIN : What is the
procedure? gq € ¥ Y TAHT qUS-TT9
T 1 I fEm g o ¥
T w19 g Ag | faedr & e
Y\ dudm F@r g 5 o9 oT@ W
afam °

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : I know that.

st TIRATTRAA © JY FTL ATTHT WIAHA
A e g R € fF gy wmiEr &
g & 1 gaq F frfaasr &1 9w § @R
g I B TEA g AT AT AT I
g FY qEEIg A4 W & AR 99 T
500 TIAT JAAT TET FIJ 7, A¥ A7 &fa-
g1 FT ATRANT T g, T AW AT 4T
FT | A 3w R F Ay #E g
AT aa 3aAr SfEa sgaEdr w1 |

ft go o faw : (IR F_W) @ =AW,
uF A § a0y fqEEw %A T g
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2.

THE VICE-CHAIRMAN (SHR1
AKBAR ALI KHAN) : I want to know
the pleasure of the House. I have notseen
him. I do not know, I am telling.

(Interruptions)
Keep patient. One of the hon. Members
has drawn attention to it and how far he

came, where he came, at least I do not
know. So....

SHRI
inquiries.

RAJNARAIN :

You make
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SHRI K. S. CHAVDA (Gujarat) : I
have seen him,

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : That is what
I want to know.

=t et arst : s, 55 91 7.

THE  VICE-CHAIRMAN
AKBAR ALI KHAN) :
thinks that he did enter,
matter.

(SHRI
If the House
it is a serious
Before I do anything . . .

SHRI S. N. MISHRA (Bihar) : Sir,
this would be the correct course, as you
yourself seemed to suggest, that you
should make enquiries about this. Some
hon. Members did see the parti-
cular person coming into the House. So,
kindly make inquiries. Your attention has.
been drawn to this. And since it concerns
the dignity of the House and the function-
ing of this House that an outsider should
not come into this House, it becomes your
responsibility to see whether he did in-
fringe the rules of the House. As to
whether he did come into the House or
not, kindly make inquiries. That will
satisfy the hon. Members.

SHRIMATI YASHODA REDDY :
I will make a personal explanation. Itisa
fact that the Chair did not see him because
the Chair was turning this side. I agree.
But I, an hon. Member of this House,
and another Member of the House, saw
bim. I agrec with the ruling. I agree
with the Chair that since he had his back
to that side he could not see him. But the
very fact that he had come up to the last
benches it should be enquired into. I
agree with you that tomorrow you may
find out from that Member and get the
information. Sir, a stranger had come
and the dignity of the House has suffered.
Two other hor’ble Members have drawn
your attention. Whatever you do—give
your ruling tomorrow—we will abide. But
please keep up the dignity of the House.

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : I will consider
the matter.

nm—— -

THE BIHAR APPROPRIATION BILL,
1969—contd.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar) : Mr. Vice-Chairman,
Sir, I am supporting this Bill with a heavy
heart. Sir, it was in 1961 that the great



